IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 23.04.2025

Case No. R
Fee

1 [LK NAYAK 132622/2025(23.04.2025 [BLAPL/9971/2024 [10 | c |
2 |JR BISWAL  [32626/2025|23.04.2025 |BLAPL/2137/2025 |10 | c |
3 |PK MOHANTY [32632/2025|23.04.2025 |BLAPL/2201/2025 |10 | c |
4 |PK MOHANTY [32639/2025|23.04.2025 |ABLAPL/970/2025 |10 | c |
5 |MK PRADHAN [32641/2025|23.04.2025 |ABLAPL/9532/2024 |10 | c |
6 |P.K.RATH 132642/2025|23.04.2025 |0JC/12179/1997 |7 | SR
5.00,
7  |H.K.DASH 32647/2025(23.04.2025 |CONTC/1170/2025 |7 ZZinload’ U
CcCopy
'8 |P.K.RATH 132651/2025[23.04.2025 |0JC/12180/1997 |7 | I
4.00,4*3
9  |J.PARIDA 32652/2025(23.04.2025 |CRLMC/1116/2023 |7 DOWNLOAD U
COPY
10 |A.K.JATI 132657/202523.04.2025 |WP(C)/5659/2024 |7 | v
11 |A.K.JATI 132659/2025(23.04.2025 |[WP(C)/15729/2013 |7 | o
12 |P.BEHERA 132660/2025|23.04.2025 [BLAPL/2222/2025 |7 | S
13 |P.K.RATH 132661/2025(23.04.2025 |0JC/12178/1997 |7 | o
14 |T.BAG 132662/2025(23.04.2025 |WP(C)/6225/2004 |7 | CE
15 |A.sAMAL 132663/2025(23.04.2025 |MATA/123/2023 |7 | CE
16 |s.C.DAS 132664/2025(23.04.2025 |FAO/343/2019 |7 | CE
3.00,3*3 ‘
17 |D.BISWAL 32665/202523.04.2025 |CONTC/6232/2024 |7 download |U
CcCopy
18 |M.R.ROUTRAY |32666/2025|23.04.2025 |FAO/154/2018 |7 | v
19 |R K ROUTRAY [32669/2025(23.04.2025 |FAO/274/2020 0 | c |
20 |B SAMAL 132670/2025(23.04.2025 |WP(C)/23210/2023 |10 | c |
21 |M.NAIK 132671/2025(23.04.2025 |FAO/673/2020 0 | c |
‘22 o LR ‘32673/2025‘23.04.2025 FAO/168/2019 ‘10 ‘ ‘c ‘
23 |A.K.PANDA  [32674/2025(23.04.2025 |FR0/105/2021 0 | c |
24 |MANGUL NAIK [32675/202523.04.2025 |FAO/63/2020 0 | c |
25 |A SAHOO 132676/2025(23.04.2025 |FAO/882/2018 0 | c |
26 |M.NAIK 132677/2025(23.04.2025 |FA0/152/2018 0 | c |
27 |D K MOHANTY |32678/2025|23.04.2025 |FAO/704/2019 0 | c |




28 |D.K.MOHANTY [32680/2025|23.04.2025 |FAO/209/2019 0| c |
‘29 an LLARHE ‘32681/2025‘23.04.2025 FAO/432/2020 ‘10 ‘ ‘c ‘
30 |A SAHOO 132682/2025(23.04.2025 |FAO/754/2019 0| c |
31 |D BISWAL 132683/2025(23.04.2025 |[FA0/1015/2019 0| c |
32 |B.SAHOO 132684/2025(23.04.2025 |FAO/839/2019 0| c |
33 |A SAHOO 132685/2025(23.04.2025 |FAO/152/2019 0| c |
34 |A SAHOO 132686/202523.04.2025 |FAO/618/2019 0| c |
35 |D BISWAL 132689/2025(23.04.2025 |FAO/491/2014 0| c |
36 |A.SAHOO 132690/2025(23.04.2025 |FAO/888/2018 0| c |
37 |A SAHOO 132691/2025(23.04.2025 |[FA0/299/2021 0| c |
38 B K SWAIN  [32692/2025(23.04.2025 |FA0O/953/2019 o | c |
39 |K.PARIDA 132693/2025[23.04.2025 |FRO/721/2020 0 | c
140 |A SRHOO 132694/2025|23.04.2025 |FAO/85/2019 0 | c |
41 |K.PARIDA 132695/2025|23.04.2025 |FRO/722/2020 0 | c
142 |A SRHOO 132696/2025|23.04.2025 |FR0O/298/2021 0 | c |
43 |G.C.BARIK  [32698/2025(23.04.2025 |FAO/371/2020 0 | c |
144 |A SRHOO 132699/2025|23.04.2025 |[FAO/787/2019 0 | c |
145 |A SRHOO 132700/2025 |23.04.2025 |FAO/756/2020 0 | c |
46 |G.C.BARIK  [32701/2025(23.04.2025 |FAO/117/2020 0 | c |
147 |B SAHO 132702/2025|23.04.2025 |FAO/167/2019 0 | c |
148 |A SAHOO 132703/202523.04.2025 |FAO/628/2019 0 | c |
49 |S.S.BISWAL [32704/2025|23.04.2025 |FAO/181/2019 0 | c |
50 |A sAHOO 132705/2025 [23.04.2025  |FAO/98/2019 0 | c
51 |A SAHOO 132706/2025(23.04.2025 |FAO/632/2019 0 | c
52 B K SWAIN  [32707/2025(23.04.2025 |FA0/952/2019 0 | c
53 |K PARIDA 132708/2025(23.04.2025  |[CONTC/299/2025 |10 | c
54 |s Das 132709/2025(23.04.2025 |[CONTC/319/2025 |10 | c
55 |K PARIDA 132710/2025[23.04.2025 |CONTC/311/2025  [10 | c |
56 |A sAHOO 132711/2025(23.04.2025 |FAO/660/2019 0 | c
57 |K PARIDA 132712/2025(23.04.2025 |CONTC/307/2025 |10 | c
58 |[R K ROUT 132713/2025[23.04.2025 |FRO/525/2020 0 | c
59 |K PARIDA 132714/2025/23.04.2025 |CONTC/306/2025 |10 | c |
60 |K PARIDA 132715/2025(23.04.2025 |CONTC/301/2025 |10 | c |
61 |A K BISWAL |32716/2025(23.04.2025 |FAO/394/2019 0| c |
62 |A SAHOO 132717/2025(23.04.2025 |FAO/445/2018 0| c |
63 |A K BISWAL |32718/2025(23.04.2025 |FAO/394/2019 0| c |
64 |s DAS 132719/2025(23.04.2025 |CONTC/317/2025 |10 | c |
65 |A K BISWAL |32720/2025(23.04.2025 |FAO/394/2019 0| c |
66 |A SAHOO 132721/2025(23.04.2025 |FAO/458/2018 0| c |
67 |S DAS 132722/2025(23.04.2025 |CONTC/318/2025  [10 | c |
68 |P K ROUTRAY [32723/2025(23.04.2025 |FAO/332/2017 0 | c
69 |D K MOHANTY [32724/202523.04.2025 |FAO/732/2019 0 | c |
70 |RANJIT SAMAL|32725/202523.04.2025 |WP(C)/1171/2025 |10 | c |




71 |P K ROUTRAY [32726/202523.04.2025 |FAO/324/2017 0 | c |
72 |B SRHOO 132727/2025(23.04.2025 |[WP(C)/27087/2021 |10 | c |
73 |B K SWAIN  [32728/202523.04.2025 |FAO/656/2018 0 | c |
74 |D K MOHANTY [32729/2025(23.04.2025 |FAO/732/2019 0 | c |
75 |A K SWAIN  [32730/2025|23.04.2025 |WP(C)/25521/2023 |10 | c |
76 |B K SWAIN  [32731/202523.04.2025 |FAO/183/2018 0 | c |
77 |G JAYASINGH [32734/2025(23.04.2025 |FAO/261/2021 o | c |
78 |D K MOHANTY |32736/202523.04.2025 |FAO/734/2019 0 | c |
79 |G JAYASINGH [32737/2025|23.04.2025 |FAO/339/2021 0 | c |
80 |K PARIDA 132738/2025(23.04.2025 |FAO/675/2019 0 | c |
81 |D K MOHANTY [32739/2025|23.04.2025 |FAO/734/2019 0 | c |
82 |D BISWAL 132740/2025|23.04.2025 |[FAO/67/2020 0 | c |
83 |D K MOHANTY [32741/202523.04.2025 |FAO/719/2019 0 | c |
84 |D K MOHANTY [32743/2025(23.04.2025 |FAO/860/2018 0 | c |
85 |K PARIDA 132744/2025|23.04.2025 |WP(C)/10489/2025 |10 | c
86 |D K MOHANTY [32745/2025|23.04.2025 |FAO/718/2019 0 | c |
87 |D K MOHANTY [32746/2025(23.04.2025 |FAO/931/2018 0 | c
88 |K PARIDA 132748/2025|23.04.2025 |FAO/126/2018 0 | c
89 |G C BARIK  [32749/2025(23.04.2025 |FAO/354/2018 0 | c |
190 |D BISWAL 132750/2025(23.04.2025 |FAO/493/2018 0 | c |
91 |S NAYAK 132752/2025|23.04.2025 |ABLAPL/4203/2025 |10 | c
92 |J LENKA 132758/2025(23.04.2025 |FAO/654/2018 0 | c |
193 |HK MOHANTA |32759/2025|23.04.2025 |ABLAPL/3243/2025 |10 | c |
194 |s C DASH 132762/202523.04.2025 |FAO/99/2019 0 | c |
95 |J LENKA 132763/202523.04.2025 |[FAO/172/2019 0 | c
96 |T BAG 132766/2025|23.04.2025 |WP(C)/9960/2025 |10 | c |
97 |PN NAYAK 132767/2025|23.04.2025 |ABLAPL/1389/2024 |10 | c |
98 g;i?EDRA 32768/2025(23.04.2025 |ABLAPL/14921/2021 |10 c
99 |H K DASH 132769/2025(23.04.2025 |ABLAPL/8271/2023 |10 | c
100 EQESAY KUMAR 135973/2025 [23.04.2025  |WP (C) /10099/2025 |10 c
101 ziggAY KUMAR 135975/2025 [23.04.2025 WP (C) /29426/2024 |10 c
102 [SRNORY KOMAR1329779/2025 |23, 04,2025 wp(c)/9917/2025 |10 c
1103 |S.DASH 132781/2025(23.04.2025 |CRLMC/420/2018 |7 | o
104 |[P.K.MISHRA [32782/2025|23.04.2025 |CRLA/979/2019 |7 | o
1105 |AK SAHU 132784/2025(23.04.2025 |ABLAPL/3312/2025 |10 | c |
1106 |G JAYASINGH [32785/2025(23.04.2025 |ABLAPL/3479/2025 |10 | c |
107 |PK DALAI 132787/2025(23.04.2025  |ABLAPL/4209/2025 |10 | c |
SURYA ‘ ‘
108 |PRAKASH 32790/2025(23.04.2025 |ABLAPL/4265/2025 |10 c
MANAGARAJ
1109 |P.K.DASH 132791/2025(23.04.2025 |SA/113/2000 |7 | u |




1110 |D.P.DASH 132793/2025(23.04.2025 |[WP(C)/10738/2024 |7 | v
111 |[P.K.PATRI  [32796/2025|23.04.2025 |FA/52/1975 |7 2dfa dms U |
112 |R.C.MUDULI |32797/2025|23.04.2025 [WP(C)/10490/2025 [10 | c |
1113 |S.BISWAL 132801/2025(23.04.2025 |[WP(C)/10519/2025 [10 | c |
114 [B.P.SAMAL  |32803/2025|23.04.2025 [WP(C)/10476/2025 [10 | c |
115 |J.R.NAYAK  |32804/2025(23.04.2025 |[WP(C)/3114/2025 |7 | v
116 [R.C.MALLIK [32806/202523.04.2025 |WP(C)/10471/2025 [10 | c |
117 |B.SAMAL 132808/2025(23.04.2025 |WP(C)/10596/2025 |10 | c |
118 |[SP SAMANTA [32809/2025|23.04.2025 |ABLAPL/4262/2025 |10 | c |
119 |J.R.NAYAK  [32810/2025|23.04.2025 |WP(C)/4766/2025 |7 | u |
120 |J.R.NAYAK  [32811/2025|23.04.2025 |WP(C)/3650/2025 |7 | v
121 |J.R.NAYAK  [32813/2025|23.04.2025 |ABLAPL/2464/2025 |7 | SR
122 |H.K.BHOL 132815/2025(23.04.2025 |ABLAPL/4253/2025 |7 | SR
123 [B.K.SWAIN  [32816/2025|23.04.2025 |WP(C)/21060/2024 |10 | c |
124 |C.RANA 132817/2025|23.04.2025 |ABLAPL/4275/2025 |7 | SR
125 M.MOHANTY  [32818/2025|23.04.2025 |ABLAPL/4318/2025 |7 | SR
KISHORE
126 [CHANDRA 32820/2025(23.04.2025 |WP(C)/8446/2025 |10 c
SATAPATHY
127 |[SP NAYAK 132822/2025|23.04.2025 [BLAPL/8610/2024 |10 | c |
128 |S C DaS 132824/2025(23.04.2025 |WP(C)/27557/2022 |10 | c |
M/S
RATIKANTA
129 ﬁoﬁégigiﬁéA 32826/2025(23.04.2025 |JCRLA/54/2017 10 c
M/S '
C.KASTURI
130 |S K NAYAK  |32827/2025|23.04.2025 |CRLA/708/2023 0| c |
131 M BEHERA 132828/202523.04.2025 |[WP(C)/8711/2024 |10 | c |
132 |R C MUDULI |32829/2025|23.04.2025 |WP(C)/13720/2023 |10 | c |
3.00,3*3
133 |P.K.BEHERA  |32833/2025|23.04.2025 |ABLAPL/4202/2025 |7 download [U
copy
3.00,3*3
134 [P.K.BEHERA |32834/2025(23.04.2025 |ABLAPL/4206/2025 |7 download |U
Copy
1135 [M.K.PANI 132835/2025(23.04.2025  |ABLAPL/2377/2025 |7 | o
136 [M.K.PANI 132838/2025(23.04.2025 |ABLAPL/2950/2025 |7 | o
1137 [M.K.PANI 132843/2025(23.04.2025 |ABLAPL/4307/2025 |7 | o
‘138 e 32846/2025‘23.04.2025 WP (C) /32777/2024 ‘10 ‘ ‘c ‘
1139 |S.NAYAK 132849/2025|23.04.2025 |WP(C)/9498/2025 |10 | c |
1140 |S. MOHAPATRA |32859/2025|23.04.2025 |[WP(C)/9762/2025 |10 | c |
141 |S.MOHARANA [32860/2025|23.04.2025 |WP(C)/9948/2025 |10 | c |
‘142 By AR ‘32862/2025‘23.04.2025 WP (C) /4274/2025 ‘10 ‘ ‘c ‘
143 R. K. BARIK [32866/2025|23.04.2025 |WP(C)/9269/2025 |10 | c |




144 |DEBAJANI DAS [32867/2025|23.04.2025 |WP(C)/6975/2025 |10 | c |
145 |S. K. BEHERA|32868/2025/23.04.2025 [WP(C)/10355/2025 [10 | c |
146 |S. K. BEHERA|32870/2025(23.04.2025 [WP(C)/10375/2025 |10 | c |
147 [(200S RANIAN139873/2025 |23, 04,2025 [We(C) /10424/2025 |10 c

1148 [P K DAS 132880/2025(23.04.2025 |[WP(C)/5652/2024 [10 | c |

MR. GOUTAM
149 [ R oay [32881/2025(23.04.2025 WP (C) /5652/2024 |10 c
DEO

150 |S MOHANTY  [32882/2025|23.04.2025 |WP(C)/7703/2017 |10 | c |
151 R DAS 132883/2025|23.04.2025 |[WP(C)/7703/2017 |10 | c |
152 |P K PARIDA |32884/2025|23.04.2025 |WP(C)/7703/2017 |10 | c |
1153 [R DAS 132885/2025(23.04.2025 |WP(C)/17361/2015 |10 | c |
154 |D. HAZRA 132886/2025|23.04.2025 |WP(C)/9817/2025 |10 | c
1155 |G. SUNDARA [32921/2025|23.04.2025 |WP(C)/26008/2024 |10 | c |
156 |0 anpa |32922/2025 (23.04.2025 WP (C) /10480/2025 |10 c

157 |gaonirs 32927/2025(23.04.2025 WP (C)/5151/2025 |10 c

158 | 2NN 32928/202523.04.2025 WP (C)/7003/2025 |10 c

1159 [C. NAYAK 132929/2025(23.04.2025 |[WP(C)/7581/2025 |10 | c
160 |SARAT DASH |32930/2025|23.04.2025 |[WP(C)/13720/2023 |10 | c |
1161 |S.SWAIN 132939/2025(23.04.2025 |MACA/998/2024 0| c |
1162 |S.K.DASH 132940/2025(23.04.2025 |MACA/998/2024 0| c |
163 |S.K.SAHOO  |32941/2025|23.04.2025 |MACA/120/2024 0| c |
164 |S.B.DAS 132942/2025(23.04.2025 |MACA/120/2024 0| c |
165 |K.C.NAYAK  |32943/2025|23.04.2025 |MACA/690/2019 0| c |
166 |S.K.PARIDA |32945/2025|23.04.2025 |CMAPL/69/2025 0| c |
167 |2 O TRANIAN 132946/2025(23.04.2025 WP (C) /6441/2025 |10 c

1168 |J.LENKA 132947/2025(23.04.2025 |FAO/283/2022 0| c |
169 [SANORE KOMAR132948/2025(23.04.2025  wp(C) /10213/2025 |10 c

170 poEe 32949/202523.04.2025 (WP (C)/10213/2025 |10 c

171 |J.LENKA 132950/2025(23.04.2025  |FAO/282/2022 110 | c |
1172 |D.BISWAL 132952/2025(23.04.2025 |[FA0/1040/2019 0| c |
1173 |J.LENKA 132953/2025(23.04.2025 |FAO/284/2022 0| c |
1174 |D.BISWAL 132954/2025(23.04.2025 |FAO/760/2020 0| c |
1175 |G S MOHANTY [32955/2025|23.04.2025 |WP(C)/5793/2025 |10 | c |
1176 |K.PARIDA 132956/2025(23.04.2025 |CONTC/327/2025 |10 | c |
1177 |T.SWAIN 132957/2025(23.04.2025 |CONTC/326/2025 |10 | c |
1178 |S.DAS 132958/2025(23.04.2025 |CONTC/320/2025 |10 | c |
1179 |D.BISWAL 132959/2025(23.04.2025 |CONTC/8258/2024 |10 | c |




1180 |M.NAIK 132960/2025(23.04.2025 |CONTC/333/2025 |10 | c |
‘181 o ‘32962/2025‘23.04.2025 WP (C) /5562/2025 ‘10 ‘ ‘c ‘
182 |R.C.MUDULI |32963/2025|23.04.2025 |CONTC/341/2025 |10 | c |
1183 M NAYAK 132964/2025(23.04.2025 |[WP(C)/6815/2025 [10 | c |
184 |K.PARIDA 132965/2025(23.04.2025 |CONTC/343/2025  [10 | c |
‘185 o ‘32966/2025‘23.04.2025 WP (C) /9186/2025 ‘10 ‘ ‘c ‘
186 |[P K MOHANTY [32967/2025|23.04.2025 |WPCRL/31/2025 0| c |
1187 |P.K.JENA 132968/2025(23.04.2025 |[WP(C)/10729/2025 |10 | c |
188 |D.K.MOHANTY [32969/2025(23.04.2025 [WP(C)/10245/2025 [10 | c |
189 |P.K.BEHERA [32970/2025|23.04.2025 |WP(C)/1145/2025 |10 | c
190 |D.P.DASH 132971/2025(23.04.2025 |[WP(C)/25507/2021 |10 | c
191 R CH ROUT  [32972/202523.04.2025 |WP(C)/41210/2023 [10 | c
1192 |P.K.JENA 132973/2025(23.04.2025 |[WP(C)/10366/2025 |10 | c
193 [R CH ROUT  [32974/202523.04.2025 |WP(C)/41214/2023 [10 | c
194 |[P.K.PATRA  [32975/202523.04.2025 |WP(C)/10548/2025 [10 | c
195 |R CH ROUT  [32976/2025(23.04.2025 [WP(C)/41221/2023 |10 | c |
196 |P.K.RATH 132977/2025|23.04.2025 |WP(C)/18610/2019 |10 | c |
1197 |C.R.KAR 132978/2025|23.04.2025 |WP(C)/32368/2024 |10 | c |
‘198 i ‘32979/2025‘23.04.2025 WP (C) /9996/2025 ’10 ‘ ‘c ‘
199 |A.P.SAHOO  [32980/2025(23.04.2025 |[WP(C)/25021/2023 |10 | c |
200 |S GUPTA 132981/2025|23.04.2025 |WP(C)/9989/2025 |10 | c |
201 |S.K.BISWAL |32982/2025|23.04.2025 |WP(C)/10089/2025 |10 | c |
202 |S GUPTA 132983/2025|23.04.2025 |WP(C)/10063/2025 |10 | c |
203 |B K DAS 132984/2025(23.04.2025 |WP(C)/10568/2025 |10 | c |
204 [N K ROUT 132986/2025(23.04.2025 |[WP(C)/10622/2025 |10 | c |
205 |G C JENA 132987/2025(23.04.2025 |[WP(C)/13455/2016 |10 | c |
206 [B P TANGA  |32988/2025|23.04.2025 |WP(C)/13455/2016 |10 | c |
207 |P BEHERA 132989/2025|23.04.2025 |WP(C)/26663/2021 |10 | c |
208 [B K PANDA  |32990/2025|23.04.2025 |WP(C)/26663/2021 [10 | c
209 [U P BAG 132991/2025(23.04.2025 |CRLA/235/2024 0 | c |
210 [P K MISHRA |32992/2025|23.04.2025 |WP(C)/9758/2025 |10 | c |
211 |D K PANDA  [32994/2025|23.04.2025 |RPFAM/248/2023 |10 | c |
212 M NAYAK 132995/2025|23.04.2025 |WP(C)/9910/2025 |10 | c |
213 [N K ROUT 132996/2025|23.04.2025 |WP(C)/10661/2025 |10 | c |
214 [P K JENA 132997/2025|23.04.2025 |WP(C)/10385/2025 |10 | c |
215 |B N SHADNGI |32998/2025|23.04.2025 |WP(C)/14672/2012 |10 | c |
216 |A K DAS 132999/2025(23.04.2025 |[WP(C)/14672/2012 |10 | c |
217 |S K PRADHAN [33001/2025|23.04.2025 |WP(C)/6049/2025 |10 | c |
218 |H.K.DASH 133004/2025(23.04.2025 |ABLAPL/9353/2024 |10 | c
219 [M.DAS 133005/2025/23.04.2025 |ABLAPL/3148/2025 |10 | c |
220 |A.PATTANAIK |33006/202523.04.2025 |ABLAPL/12834/2024[10 | c |




221 M.R.SAHOO  [33007/2025|23.04.2025 |ABLAPL/8991/2024 |10 | c |
222 |P.K.MOHANTY [33008/202523.04.2025 |ABLAPL/263/2025 |10 | c |
223 |s.BARIK 133009/2025(23.04.2025 |[BLAPL/7408/2024 [10 | c |
224 [N.MALLICK  [33010/2025|23.04.2025 |BLAPL/12571/2024 |10 | c |
225 |[A.K.SWAIN  [33012/2025|23.04.2025 |BLAPL/12511/2024 |10 | c |
226 |H.K.DASH 133013/2025(23.04.2025 [BLAPL/1547/2025 [10 | c |
227 |P.K.JENA 133014/2025(23.04.2025 |ABLAPL/4304/2025 [10 | c |
228 |P.K.PAL 133015/2025(23.04.2025 |ABLAPL/4297/2025 [10 | c |
229 |G.C.BARIK  [33016/2025|23.04.2025 |ABLAPL/4303/2025 |10 | c |
230 R.K.BARIK  [33017/2025|23.04.2025 |ABLAPL/4301/2025 |10 | c |
231 |Y.DAS 133018/2025(23.04.2025 |ABLAPL/4285/2025 |10 | c |
232 |[S.N.MISHRA [33019/2025|23.04.2025 |ABLAPL/4289/2025 |10 | c |
233 |P.K.MOHANTY [33020/2025|23.04.2025 |ABLAPL/4282/2025 |10 | c |
234 |[P.PATNAIK  [33023/2025|23.04.2025 |ABLAPL/4202/2025 |10 | c |
235 |[S.P.SAHOO  [33024/2025|23.04.2025 |ABLAPL/4288/2025 |10 | c
236 |B.TRIPATHY [33034/2025|23.04.2025 |ABLAPL/4330/2025 |7 | SR
237 |G.S.MOHANTY |33035/2025|23.04.2025 |BLAPL/4245/2025 |7 | o
238 |R.R.DAS 133036/2025(23.04.2025 |CONTC/3832/2023 |10 | c |
239 [R.R.DAS 133037/2025(23.04.2025 |CONTC/3827/2023 |10 | c
240 [R.R.DAS 133039/2025[23.04.2025 |[WP(C)/6925/2025 |10 | c
241 |B.SAHOO 133040/2025(23.04.2025 |ABLAPL/1180/2025 |7 | o
242 |[R.MOHAPATRA [33041/202523.04.2025 |WP(C)/10918/2025 |7 | CE
243 |[P.K.MISHRA [33042/202523.04.2025 |WP(C)/7718/2025 |7 | CE
244 |J.BEHERA 133043/2025(23.04.2025 |WP(C)/8944/2025 |7 | CE
245 |[D.K.NAYAK  [33044/202523.04.2025 |WP(C)/6982/2025 |7 | CE
246 |L.K.BEHERA [33045/202523.04.2025 |WP(C)/6768/2025 |7 | CE
247 |L.DASH 133046/2025(23.04.2025 |FA0O/927/2019 |7 | S
SANTOSH
248 [KUMAR 33048/2025(23.04.2025 |BLAPL/3363/2025 |10 c
DWIVEDY
SANTOSH
249 |KUMAR 33049/2025(23.04.2025 |BLAPL/3354/2025 |10 c
DWIVEDY
250 |J.P.KAR 133051/2025(23.04.2025 |WP(C)/20139/2023 |7 | v
251 |J.P.KAR 133053/2025(23.04.2025 |WP(C)/28917/2023 |7 | v
252 |K.K.NATH 133057/202523.04.2025 |FAO/338/2019 |7 | v
253 |H.K.BHOL 133058/2025(23.04.2025 |[WP(C)/25734/2024 |7 | o
254 |S.DAS 133059/2025(23.04.2025 |[BLAPL/9664/2009 |7 | o
255 [M.K.MOHANTY |33060/2025|23.04.2025 |[WP(C)/4078/2002 |7 | o
256 |G.C.BARIK  [33061/2025|23.04.2025 |CONTC/253/2024 |7 | o
257 |P K DAS 133062/202523.04.2025 |[RSA/228/2019 0 | c |
258 |P.K.PARIDA |33064/2025|23.04.2025 |CRLA/1215/2022 |7 | o
259 |S.R.PATTNAIK [33066/2025|23.04.2025 |CRLA/841/2024 |7 | o
260 [N.C.SINHA  [33067/2025|23.04.2025 |CRLREV/28/2024 |7 | o
261 |D.BISWAL 133068/2025(23.04.2025 |WP(C)/26203/2021 |7 | S




262 |M.BEHERA 133069/202523.04.2025 |[WP(C)/12775/2024 |7 | v
263 |A.SAHOO 133070/202523.04.2025 |CONTC/5904/2024 |7 | v
264 [M.DAS 133071/2025(23.04.2025 |CRLMC/3701/2023 |7 | v
265 |G. PATHAK 133072/2025(23.04.2025 |0JC/3520/1997 |7 | v
266 |R.K.SAHOO  |33073/2025|23.04.2025 |FA0/158/2020 |7 | v
267 [P K MOHANTY [33074/2025(23.04.2025 |RSA/89/2025 0| c |
268 M.K.PANI 133075/2025(23.04.2025 |WPC (OAS) /26/2018 |7 | v
269 |A K PANADA [33076/2025|23.04.2025 |CRLREV/740/2024 |10 | c |
270 MADAN DAS  [33080/2025|23.04.2025 |CMP/452/2025 0 | c |
271 |AK NAYAK 133084/2025(23.04.2025 |CMP/1388/2024 0 | c |
272 |HK DASH 133086/2025(23.04.2025 |[BLAPL/2125/2025 |10 | c |
273 |HK DASH 133087/2025|23.04.2025 [BLAPL/2588/2025 |10 | c |
274 [SAOHMIRBNTR 133088/2025 23.04.2025  |cRLMP/346/2025 10 c

275 ook SBNEAR 13308072025 23.04.2025  |cRLMP/265/2025 10 c
276 |s DAS 133090/2025[23.04.2025 |[WP(C)/5555/2025 [10 | c |
277 |A. K. BEHERA|[33091/2025(23.04.2025 |CRLA/890/2024 0 | c
278 |G. CHAITANYA |33093/2025(23.04.2025 |MATA/332/2024 0 | c |
279 M. BEHERA  [33096/2025|23.04.2025 |CMP/224/2025 0 | c |

SUBRAT KUMAR
280 [ 33098/2025(23.04.2025 |CRLMC/1460/2025 |10 c
- 4.00,4*3

281 |50 ok 33104/2025(23.04.2025 |FAO/108/2025 7 28?§LOAD U

282 | S0 SAT KOMAR133105/2025|23.04.2025  [BLAPL/2224/2025 |10 c

283 [MR SAHOO 133106/202523.04.2025 |[BLAPL/2210/2025 |7 | o |
| | | Total 12656

NIC




